RAJYA SABHA

Tussaay, the 17 th August, 2010/26th Sravana, 1932 (Saka)

The House met at eleven of the clack,

MR. CHAIRMAN in the Chair.
RE: MPS SALARY BILL
MR. CHAIRMAN: Question No. 321. ... dnterruptions ). .
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DR. MANCHAR JOSHI (Maharashtra): What about the statement on the autonomy to

Kashmir? ... Interruotions ). ..

MR. CHAIRMAN: Joshijii, you know the procedure. ...(Interryotions)... Please take it up

through appropriate natice far a discussion. ... dnterrtptions ). ..

DR. MANOHAR JOSHI: All parties are expected to explain their opinion on this.
L (interruptions ). My party is totally opposed to this .. (dnterryetions)... Therefore, we expect

that the Government must take action and a statement by the Prime Minister is required.
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MR. CHAIRMAN: Please take it up through appropriate procedure. ... (nterruptions ... Thank

you very much.
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MR. GHAIRMAN: Please take it up through appropriate procedure. .. (hterrptions). ..
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MR. CHAIRMAN: This is the Question Hour, so we will take up Questions only.

. (nterruptions ..
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2 FaERy ;Y 98 o ElN =i ..(STET).... Nobady is hearing anyane. ... (dnterruptions ...
Can order be restored in the House? ... dnterryptions ... Let a notice be there and then we will take
it up. ...(Interruptions )... Question No. 321. | request hon. Members to allow the Question Hour ta

proceed. ... Interrtptions ...

*Not recorded.



Just one minute. ...(Interruotions )... Please resume yaou places. ... Intarruotions ... Please

sit down. ... dnterryotions ...

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): Sir, if you permit me, as the
hon. Members have raised the question of the salaries and allowances of the Members of Parliament,
the Report of the Joint committee has been received by the Government and it is under its
consideration. As the hon. Members are aware, it will be made effective from the beginning of the
Bth Lok 2abha Session. So, whenever the Bill ig passed, It will have itg retrospective effect.

...(Interruptions ). ..

MR. CHIARMAN: Thark you. ...(dnterruotions)... That is enough. ...(nterruptions)...

Rajnitiji, that is enaugh.

That is enough. Rajnitiji, that's enough, ...(nterruptions)... No more interventions.
. (Interruptions )., Please allow the Question Hour to proceed. T S, &9 ¥ STy
(SOTHTH)..
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MR. CHAIRMAN: Please don't raise extraneous questions.

SHRI BALEIR PUNJ: The media knows which Minister said what in the Cakinet meeting. Why

is it leaked to the media ? | just want to ask the Minister how such things are leaked.
MR. CHAIRMAN: The Minister have given an authoritative statement.
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...(Interruptions ). .. Please allow the Question Hour to proceed. ... (Interruptions ). .
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SHRI BALEIR PUMJ: Our anguish ig, why the Cabinet decigions are leaked out to the

journalists outside. ... (Interruotions ...
MR. CHAIRMAN: Please.
SHRI BALBIR PUNJ: That is the issue, Sir.
MR. CHAIBMAN: You are insinuating matters.

DR. AKHILESH DAS GUPTA: Sir, it I= a serious issue. It is & humiliation. Gl 3@58 BEEIGET
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MR. CHAIRMAN: Please. ...(Intarryotions ... We have a lot of business to transact today.

...(Interruptions ). ..
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MR. CHAIRMAN : Will you please resume your seats and allow the Question Hour to proceed?
...(Interryptions )... Please do not violate the rules of procedure. Do not speak unless you are called.

Please sit down. ... (Intermptions)...
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ORAL ANSWERS TO QUESTIONS
Increass in selling prices of CNG

#3271, SHRI RAJKUMAR DHOOT: Wil the Minister of PETROLEUM AND NATURAL GAS be

pleased to state:

(a) whether it is a face that price of Compressed Natural Gas (CNG) has been raised thres

fimes in the last three years;
(b) ifso, the detalls therecf;

(c) the factors respongible for increase in selling prices of CNG and the international and

impart price of this praduct at that time;
(d) the production cost of indigenous CNG and the administrative cost invalved therein; and
(e)  thesteps taken to bring down the cost of GNG?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI
JITIN PRASADY: (&) to (&) A statement ig laid on the table of the house.

Statermnent

(a) to (&) CNG is sald by City Gas Distribution (CGD) Companies, which are not Central
Public Sectars Undertakings (CPSUs). The retall price of CNG in any city is fixed by the CGD entity

cperating in that city.

The price of CNG depends on various factors. CGD Companies determine the selling price of
CMNG on the basis of infer afig the cost of gas from wvarious supply sources, trurk transpartation tariff,
local distribution charges, setting Up of compressor stations & dispensers, operating expenses,
administrative cost and apolicable taxes & duties. Variation in any of these factors may lead to

appropriate changes in retail gelling price of CNG.



